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BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).3331/2006

LAHORI MAL JETHANAND Petitioner(s)
VERSUS
MANAG NG OFFI CER/ TAHSI LDAR, JALNA & ORS Respondent (s)

(Wth prayer for interimrelief )
Date: 05/09/2007 This Petition was called on for hearing today.
For Petitioner(s)
M. C. G Sol she, Adv.
For Respondent (s)
Mohd. Yasir Abbasi, Adv.
M. Shakil Ahmed Syed, Adv.
M. V.N Raghupathy , Adv
UPON hearing counsel the Court made the follow ng
ORDER
The | earned counsel for the respondents seek two weeks’ tine for

filing counter affidavit. G anted.

List the matter on 23.10. 2007.
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